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AUTHORITATIVE ENGLISH TEXT

THE HIMACHAL PRADESH TENANCY AND LAND REFORMS
(AMENDMENT) ACT, 2022

ARRANGEMENT OF SECTIONS
Sections:

1.  Short title.
2. Amendment of Section 118.
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Act No. 3 0f2023

THE HIMACHAL PRADESH TENANCY AND LAND REFORMS
(AMENDMENT) ACT, 2022

(As ASSENTED TO BY THE HER EXCELLENCY, THE PRESIDENT ON 1ST MARCH, 2023)
AN
ACT

further to amend the Himachal Pradesh Tenancy and Land Reforms Act, 1972 (Act No. 8 of
1974).

BE it enacted by the Legislative Assembly of Himachal Pradesh in the Seventy-third Year of
the Republic of India as follows:—

1. Short title—This Act may be called the Himachal Pradesh Tenancy and Land
Reforms (Amendment) Act, 2022.

2. Amendment of Section 118.—In Section 118 of the Himachal Pradesh Tenancy and
Land Reforms Act, 1972 (Act No. 8 of 1974), in sub-section (2), in second proviso below clause
(h), for the words “two years” and “one year” the words “three years” and “two years” shall be
substituted respectively.

HIGH COURT OF HIMACHAL PRADESH SHIMLA -171 001
NOTIFICATION
Shimla, the 10th March, 2023

No.HHC/Admn. 6(18)77-IX.—In exercise of the powers vested in it under Section 13 of
the Code of Criminal Procedure, 1973, Hon’ble the High Court of Himachal Pradesh has been
pleased to confer the powers of Judicial Magistrate Second Class to handle criminal cases upon the
following IAS Probationers of 2021 batch, attached for District Training in the Districts mentioned
against their names with immediate effect to be exercised by them during their training period,
within their respective jurisdictions:

Sr. No. | Name of IAS Probationers Name of District
1. Sh. Ishant Jaswal Chamba
. Sh. Vijay Wardhan Mandi
3. Ms. Netra Meti Kangra
By order,
Sd/-

Registrar General.
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HIGH COURT OF HIMACHAL PRADESH SHIMLA -171 001

NOTIFICATION
Shimla, the 13th March, 2023

No.HHC/Admn.6(24)74-X.—Hon’ble the High Court of Himachal Pradesh, in exercise of
the powers vested in it under Section 7 of H.P. Courts Act, 1976 and under Sections 9(3), and 9(6)
of the Code of Criminal Procedure is pleased to confer the powers of District and Sessions Court
upon the Additional District and Sessions Judge, Palampur to receive and register all triable civil
and criminal cases pertaining to Sub-Division(s) Palampur and Baijnath District Kangra H.P.

By order,

Sd/-
Registrar General.

HIGH COURT OF HIMACHAL PRADESH SHIMLA -171 001
NOTIFICATION
Shimla, the 13th March, 2023

No. HHC/Admn.6(24)74-X.— Hon’ble the High Court of Himachal Pradesh, in exercise of
the powers vested in it under Section 7 of H.P. Courts Act, 1976 and under Sections 9(3), and 9(6)
of the Code of Criminal Procedure is pleased to confer the powers of District and Sessions Court
upon the Additional District and Sessions Judge, Dehra to receive and register all triable civil and
criminal cases pertaining to Sub-Division(s) Dehra District Kangra H.P.

By order,

Sd/-
Registrar General.

HIGH COURT OF HIMACHAL PRADESH AT SHIMLA -171001
NOTIFICATION
Shimla, the 13th March, 2023

No. HHC/Admn.6(24)74-X.—Hon’ble the High Court of Himachal Pradesh, in exercise of
the powers vested in it under Section 7 of H.P. Courts Act, 1976 and under Sections 9(3), and 9(6)
of the Code of Criminal Procedure is pleased to confer the powers of District and Sessions Court
upon the Additional District and Sessions Judge, Nurpur to receive and register all triable civil and
criminal cases pertaining to Sub-Division(s) Nurpur, Jawali and Indora District Kangra H.P.

By order,

Sd/-

Registrar General.
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HIGH COURT OF HIMACHAL PRADESH SHIMLA -171001

NOTIFICATION
Shimla, the 13th March,2023

No.HHC/Admn.6(24)74-X—Hon’ble the High Court of Himachal Pradesh, in exercise of
the powers vested in it under Section 7 of H.P. Courts Act, 1976 and under Sections 9(3), and 9(6)
of the Code of Criminal Procedure is pleased to confer the powers of District and Sessions Court
upon the Additional District and Sessions Judge, Paonta Sahib to receive and register all triable
civil and criminal cases pertaining to Sub-Division(s) Paonta Sahib District Sirmaur H.P.

By order,

Sd/-

Registrar General.

HIGH COURT OF HIMACHAL PRADESH SHIMLA-171 001
NOTIFICATION
Shimla, the 15th March,2023

No.HHC/Admn.16 (34)89-I11.—Hon’ble the Acting Chief Justice in exercise of the
powers vested in her u/s 139(b) of the Code of Civil Procedure, 1908, u/s 297(1) (b) of the Code of
Criminal Procedure, 1973 and Rule 5(vi) of the H.P. Oath Commissioners (Appointment &
Control) Rules, 2007 has been pleased to appoint Sh. Dushyant Puri (HIM/111/2015) and
Sh. Avinash Thakur (HIM/313/2011) Advocates as Oath Commissioner at Dalhousie, District
Chamba H.P., for a period of two years with immediate effect for administering oaths and
affirmations on affidavits to the deponents under the aforesaid Codes and Rules.

By order,

Sd/-

Registrar General.

HIGH COURT OF HIMACHAL PRADESH SHIMLA -171 001
NOTIFICATION
Shimla, the 17th March, 2023

No.HHC/Admn.2 (117)/2012.—Sh. Naveen Kumar Guleria, Chief Administrative Officer
to the District and Sessions Judge, Mandi shall stand retired from service with effect from

31-03-2023 (afternoon) on attaining the age of superannuation as per the provision of Rue 74 of
CCS(Pension) Rules, 1972.

By order,

Sd/-

Registrar General.
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H.P. BOARD OF DEPARTMENTAL EXAMINATIONS, HIPA, FAIRLAWNS, SHIMLA-12
DEPARTMENTAL EXAMINATIONS, APRIL-May, 2023

DATE SHEET

Category: IAS/HAS

S1. Date/Day IAS Papers HAS Papers
No Time
l. 16.05.2023 10.00 AM to 1.00 PM | Criminal Law & | Criminal Law &
Tuesday Procedure & code of | procedure & code of
civil procedure civil procedure
(Paper-1) (Paper-1)
02.00 PM to 05.00 | Criminal Case Criminal Case
PM (Paper-2) (Paper-2)
2. 17.05.2023 10.00 AM to 1.00 PM | Revenue Law & | Revenue Law &
Wednesday Procedure Procedure
(Paper-3) (Paper-3)
2.00 PM to 5.00 PM Revenue Case Revenue Case
(Paper-5) (Paper-5)
3. 18.05.2023 | 10.00 AM to 1.00 PM - General Administration
Thursday (Paper-6)
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2.00 PM to 3.30 PM Hindi (written) Hindi (written)
3.30 PM to 5.00 PM | Hindi (Oral) Hindi (Oral)
(Paper-4) (Paper-4)
4. 19.05.2023 10.00 AM to 1.00 PM Planning &
Friday - Development
(Paper-7)
2.00 PM to 5.00 PM Constitution &  Civil
- Law
(Paper-8)
5. 20.05.2023 10.00 AM to 1.00 PM | Civil Services, | Civil Services, Treasury
Saturday Treasury and Financial Rules
and Financial Rules (Paper-9)
(Paper-9)
2.00 PM to 5.00 PM  [Special Acts Criminal), | Special Acts (Criminal),
Manuals & Rules Manuals & Rules
(Paper-10) (Paper-10)
6. |21.05.2023 10.00 AM to 1.00 PM | Minor Revenue Acts | Minor Revenue Acts &
Sunday & Rules Rules
(Paper-11) (Paper-11)
2.00 PM to 3:30 PM Computer (Written)
4.00 PM to 5:00 PM Computer (Practical)
(Paper-14)
7. | 22.05.2023 10.00AM to11:30 AM | Motor Mechanism & | Motor Mechanism &
Monday Driving (Written) Driving (Written)
12.30 PM to 5:00 PM | Practical Practical
(Paper-12) (Paper-12)
8. 23.05.2023 | 10.00 AM to 5.00 PM | - Target Shooting (Rifle &
Tuesday Revolver)
(Paper-13)

VENUE: 1. Govt. Degree College (Centre of excellence) Sanjauli at Shimla.

2. Computer Practical at HIPA

Category:Tehsildars/ Naib-Tehsildars

Sl. | Date/Day Time Tehsildars Papers Naib-Tehsildars
No Papers
1. 18-05-2023 2.00 PM to 5.00 PM | Hindi (written) Hindi (written)
Thursday (Paper-4) (Paper-4)
2. 19.05.2023 10.00 AM to 1.00 PM | Revenue Law & | Revenue Law &
Friday Procedure Procedure
(Paper-1) (Paper-1)
2.00 PM to 5.00 PM | Arithmetic & Patwaris | Arithmetic & Patwaris
Mensuration Mensuration
(Paper-2) Paper-2)
3. 20.05.2023 10.00 AM to 1.00 PM | Minor Revenue Acts & | Minor Revenue Acts &
Saturday Rules Rules
(Paper-3) (Paper-3)
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2.00 PM to 5.00 PM

Criminal Law &
Procedure & code of
civil procedure
(Paper-5)

Criminal Law &
Procedure & code of
civil procedure
(Paper-5)

21.05.2023
Sunday

10.00 AM to 1.00 PM

Revenue Case
(Paper-6)

2.00 PM to 5.00 PM

Special Acts (Criminal
Manual) Rules
(Paper-7)

22.05.2023
Monday

10.00 AM to 1.00 PM

Civil Service, Treasury
& Financial Rules
(Paper-8)

VENUE: 1. Govt. Degree College (Centre of excellence) Sanjauli at Shimla.
2. Computer Practical at HIPA

Category: Technical/Non-Technical Departments

10.00 AM to 12.00 PM

12.30 PM to 1.30 PM

HPPSC
Computer (Written)
(Paper-3)

HPPSC
Computer (Practical)

Sl. | Date/Day Time Technical Papers Non-Technical Papers
No
1. |16.05.2023 | 10.00 AM to 1.00 PM Financial -
Tuesday Administration
(Paper-1)
(Only for Principals/
eligible Lecturers/
Headmasters and
eligible Teachers of
Education Deptt.
2.00 PM to 5.00 PM Financial Financial
Administration Administration
(Paper-1) (Paper-1)
(For other than teachers | (For other than teachers
of Education Deptt.) of Education Deptt.)
2. 1 17.05.2023 | 10.00 AM to 1.00 PM Concerned Concerned Departments
Wednesday Departments (Paper-3) | (Paper-3)

2.00 PM to 5.00 PM

Concerned Departments
(Paper-4)
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3. 18.05.2023 | 10.00 AM to 1.00 PM - Concerned Departments
Thursday (Paper-5)
10.00 AM to 11.30 AM - Panchayati Raj-
Computer
(Written) ( Paper-5)
12.00 PM to 1.30 PM . Panchayai Raj-
Computer
(Practical)
2.00 PM to 5.00 PM - Transport Department
(Paper-6)
2.00 PM to 3.30 PM Hindi (written) Hindi (written)
3.30 PM to 5.00 PM Hindi (Oral) Hindi (Oral)
(Paper-2) (Paper-2)
VENUE: 1. Govt. Degree College (Centre of excellence) Sanjauli at Shimla.
2. Mandi and Dharamshala for Financial Administration only.
3. Computer Practical at HIPA/Govt. Degree College Sanjauli.
Category:STO (Excise & Taxation Inspectors)
Sl. | Date/ Day Time Paper Name /Paper Number
No
1. 19.05.2023 | 10.00 AM to 1.00 PM Law of Crimes
Friday
(Paper-1)
2.00 PM to 5.00 PM Excise Law and Laws related of recovery of
arrears.
(Paper-2)
2. 20.05.2023 | 10.00 AM to 1.00 PM Allied taxes and Enforcement of certain
Saturday provision under GST Laws
(Paper-3)
2.00 PM to 5.00 PM Goods & Services Tax Laws
(Paper-4)
3. 121.05.2023 | 10.00 AM to 1.00 PM Accounting & IT
Sunday (Paper-5)

VENUE: Govt. Degree College (Centre of excellence) Sanjauli at Shimla.
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Category: Non-Technical Department (Treasury and Distt. Treasury Officers)

Sr. | Date/Day Time Non-TechnicalPapers
No
1. 16.05.2023 | 10.00 AM to 1.00 PM -
Tuesday
2.00 PM to 5.00 PM Financial Rules
(Paper-5)
2. 17.05.2023 | 10.00 AM to 1.00 PM Principles of Accounts
Wednesday
(Paper -3)
2.00 PM to 5.00 PM Treasury Rules and Accounting Procedures
(Paper-4)
3. 18.05.2023 10.00 AM to 12.00 AM | L.T. (Written)
Thursday
12.30 PM to 1.30 PM I.T. (Practical)
(Paper-1)
2.00 PM to 3.30 PM Hindi (written)
3.30 PM to 5.00 PM Hindi (Oral)
(Paper-2)

VENUE: 1.Govt. Degree College (Centre of excellence) Sanjauli at Shimla.
2. L.T. Practical at HIPA

BOARDS/CORPORATIONS

Category: H.P.BOARD OF SCHOOL EDUCATION

S1. Date/Day Time EDUCATION BOARD
No
1. |16.05.2023 | 2.00 PM to 5.00 PM | Financial Administration
Tuesday (Paper-1)
2. | 17.05.2023 | 10.00 AM to 1.00 PM | Administration and General
Wednesday (Paper-2)
2.00 PMto 5.00 PM | Board Act and Regulations
(Paper-3)

VENUE: Govt. Degree College (Centre of excellence) Sanjauli at Shimla.
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Assistant Engineers/ Engineering Officers (Electrical) of H.P. State

Electricity Board LTD.
Sl Date/ Day Time Paper Name /Paper Number
No
1. 19.05.2023 | 10.00 AM to 1.00 PM | Paper-A(Open Book)
Friday Rules, Regulations, Procedures and Acts.
2. 20.05.2023 | 10.00 AM to 1.00 PM | Paper-B
Saturday Part-1 (Open Book) Consumer/Company accounts
and accounting procedures.
Part-2 (No Book allowed) Electrical Engineering
Basics.
Assistant Engineers/ Engineering Officer (Civil & Mechanical) of H.P.
State Electricity Board Ltd.
Sr. Date/ Day Time Paper Name /Paper Number
No
1. 19.05.2023 10.00 AM to 1.00 PM | Paper-A(Open Book)
Friday Rules, Regulations, Procedures and Acts.
2. 20.05.2023 | 10.00 AM to 1.00 PM | Paper-B
Saturday Part-1 (Open Book)

Consumer/Company  accounts and accounting
procedures.

Part-2 (No Book allowed)
Civil Engineering

VENUE: Govt. Degree College (Centre of excellence) Sanjauli at Shimla.

Assistant Engineers(C)/Sr.Managers of H.P. Tourism Development Corp.Ltd.

SIL. Date/ Day Time Paper Name /Paper Number
No
1. 16.05.2023 | 10.00 AM to 1.00 PM | Accounts & Administration [common for
Tuesday Sr.Managers&Asstt. Engineers ( C ) of HPTDC]
(Paper-1)
2.00 PM to 5.00 PM | Hotel Management
( Sr.Managers of HPTDC )
(Paper-2)
2. 17.05.2023 | 10.00 AM to 1.00 PM | Project Management & Engineering (Rules &
Wednesday Acts)

(Assistant Engineers of HPTDC)
(Paper-3)

VENUE: Govt. Degree College (Centre of excellence) Sanjauli at Shimla.
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Departmental Examination for Kanungo/Patwaris of Revenue Deptt.

Sl Date/ Day Time Paper Name /Paper Number
No
1. 22.05.2023 2.00 PM to 5.00 PM | HP Land Record, Rules (Revised Manual)
Monday (Paper-1)
2. 23.05.2023 | 10.00AM to1.00 PM | Settlement Manual & Patwaris Mensuration
Tuesday (Paper-2)
2.00 PM to 5.00 PM Arithmetic
(Paper-3)
3. 24.05.2023 | 10.00 AM to 1.00 PM | Reporting, Calligraphy, Writing and Hindi Essay
Wednesday (at the Matric level/ Standard
(Paper-4)

VENUE: Govt. Degree College (Centre of excellence) Sanjauli at Shimla.
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[Authoritative English text of this Department Notification No. IPH-B(A)3-1/2019, dated
27-03-2023 as required under clause(3) of Article 348 of the Constitution of India].

JAL SHAKTI VIBHAG
NOTIFICATION
Shimla-171 002, the 27th March, 2023

No. IPH-B(A)3-1/2019.—In exercise of the powers conferred by sub-section (2) of
Section 1 of the Himachal Pradesh Ground Water (Regulation and Control of Development and
Management) Amendment Act, 2022(Act No.14 of 2022), the Governor, Himachal Pradesh is
pleased to appoint the 28th March, 2023 as the date on which the provisions of Act ibid shall come
into force.

By order,

AMITABH AVASTHI,
Secretary (JSV).



ST, feATeret U<er, 27 AT 2023 /06 A, 1945 11367
In the Court of Sub-Divisional Magistrate, Chamba, District Chamba (H. P.)

Anil Kumar s/o Sh. Duni Chand, aged 30 years, r/o Village Dhimma, P.O. Khajjiar, Tehsil
& District Chamba (H.P)

and

Bharti d/o Sh. Hem Raj, aged 27 years, r/o Village Bharua, P.O. Raadi, Tehsil & Distt.
Chamba (H.P.).

Versus
The General Public

Subject.— Notice regarding registration of Marriage under section 15 & 16 of Special Marriage
Act, 1954.

Whereas, the above named applicants have made an application before the undersigned
under section 15 of Special Marriage Act, 1954 (Central Act) as amended by the Marriage Laws
(Amendment Act 01, 49 of 2001) alongwith affidavits and other relevant documents stating therein
that they have solemnized their marriage on 22-09-2019 at their place of residences and they are
living together as husband and wife since then. Hence, their marriage may be registered under
Special Marriage Act, 1954.

Now therefore, the general public is hereby informed through this notice that any person
who has any objection regarding the registration of this marriage can file the objections personally
or in writing before this court on or before 03-04-2023. After that no objections will be entertained
and marriage will be registered accordingly.

Issued under my hand and seal of the Court on this 3rd Day of March, 2023.

Seal. ARUN KUMAR SHARMA, HPAS,
Sub-Divisional Magistrate,
Chamba, District Chamba (H.P.).

In the Court of Sub-Divisional Magistrate, Chamba, District Chamba (H. P.)

Navneet Singh Rana s/o Late Sh. Krishan Chand Rana, aged 47 years, r/o Mohalla Upper
Surara, Chamba Town, Tehsil & District Chamba (H.P).

and

Reena Kumari d/o Late Sh. Samunder Singh, aged 35 years, r/o V.P.O. Kathanna, Tehsil &
Distt. Chamba (H.P.)

Versus

The General Public
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Subject.— Notice regarding registration of Marriage under section 15 & 16 of Special Marriage
Act, 1954.

Whereas, the above named applicants have made an application before the undersigned
under section 15 of Special Marriage Act, 1954 (Central Act) as amended by the Marriage Laws
(Amendment Act 01, 49 of 2001) alongwith affidavits and other relevant documents stating therein
that they have solemnized their marriage on 22-05-2013 at their place of residences and they are
living together as husband and wife since then. Hence, their marriage may be registered under
Special Marriage Act, 1954.

Now therefore, the general public is hereby informed through this notice that any person
who has any objection regarding the registration of this marriage can file the objections personally
or in writing before this court on or before 08-04-2023. After that no objections will be entertained
and marriage will be registered accordingly.

Issued under my hand and seal of the Court on this 7th Day of March, 2023.
Seal. ARUN KUMAR SHARMA, HPAS,

Sub-Divisional Magistrate,
Chamba, District Chamba (H.P.).
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Before the Court of Executive Magistrate-cum-Tehsildar, Sujanpur,
Distt. Hamirpur (H. P.)

Smt. Rameshwari Devi w/o Sh. Yog Raj s/o Sh. Sukh Ram, r/o Village Beri, P.O. Jangal
Beri, Tehsil Sujanpur, District Hamirpur (H.P.) .. Applicants.

Versus
General Public .. Respondent.

Subject.— Regarding registration of Birth under section 13(3) of Birth & Death Act, 1969 prior
to 01-04-1970.

Smt. Rameshwari Devi w/o Sh. Yog Raj s/o Sh. Sukh Ram, r/o Village Beri, P.O. Jangal
Beri, Tehsil Sujanpur, District Hamirpur (H.P.) has moved an application before the court of
undersigned under section 13(3) of Birth & Death Act, 1969 alongwith affidavits and other
documents stating therein that her mother-in-law Smt. Safi Devi w/o Sh. Sukh Ram has died on 28-
12-1997 at Village Beri, P.O. Jangal Beri, Tehsil Sujanpur, District Hamirpur (H.P.) but her date of
death could not be entered in the record of Gram Panchayat Beri, Tehsil Sujanpur, District
Hamirpur (H.P.).

Therefore, by this proclamation, the general public is hereby informed that any person
having any objection for the registration of delayed date of death of Smt. Safi Devi w/o Sh. Sukh
Ram, r/o Village Beri, P.O. Jangal Beri, Tehsil Sujanpur, District Hamirpur (H.P.) may submit
their objections in writing in this court on or before 09-04-2023 failing which no objection will be
entertained after expiry of date and application would be decided under the relevant provisions of
Act and rules on the subject.

Given under my hand and seal of the court on this 10-03-2023.

Seal. Sd/-
Executive Magistrate-cum-Tehsildar,
Sujanpur, District Hamirpur (H.P.).
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